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CRPF forms top officers’ ‘core group’ to prevent

mcidents of suicide among 1ts personnel

NEW DELHI, Aug 20:
The Central Reserve Police
Force (CRPF) has constitut-
ed a l0-member ‘core
group’ comprising its senior
officers to work on prevent-
ing incidents of “self-harm”
among its personnel, after
the country's largest para-
military force recorded 59
suicides in 2025 — the high-
est in the last five years.

Officials told PTI that the
group will be headed by the
CRPF Director General (DG)
and will meet once a month
to undertake a “detailed” re-
view of such incidents.

According to sources
who quoted official data that
was reported by PTI early
this month, the about 3.25
lakh personnel-strong
CRPF recorded 59 suicides
in 2025, the highest over
the last five years, with
staffers in the constabulary
comprising more than 80
per cent of those who end-
ed their lives.

In more than 77 per cent
of cases, these deaths took
place when the personnel
were on duty, 202 cases out
of a total of 262, while the
rest occurred when they
were on leave, the sources
quoted data for the period
between 20021-25.

The National Human
Rights Commission (NHRC)
on August 14 said it has tak-
en suo motu cognisance of
these reports and issued a
notice to the Union Home
Secretary and CRPF DG
calling for a “detailed re-
port” on the matter within
two weeks.

Officials said the newly
constituted core group will
examine each self-harm case
“objectively™ and suggest
required preventive, wel-
fare, administrative and
medical measures that can
be deployed to prevent such
cases in the future.

The group will also en-
sure timely intervention, ac-

countability and bolster pre-
ventive measures so that
such incidents are not only
reduced but completely
stopped, they said.

Various dictionaries state
that self-harm is as an act to
deliberately harm oneself
that may lead to fatal or non-
fatal injuries. Experts say
treatment 1s available.

Officials said it has been
decided that the group will
identify “common trends”
and “recurring risk factors”
observed during self-harm
incidents and direct necessary
“Institutional interventions”.

The reporting heads and
supervisory officers will also
present the analysis of inci-
dents under their charge to
the group, they said.

A sentor commanding of-
ficer said issues like per-
petual troop deployment,
separation from family and
work-life balance are some
of the “root causes” that
need to be confronted when

seeking solutions against
suicides.

CRPF officials have said
earlier that the paramilitary
has initiated several meas-
ures to ensure the troops’
good physical and mental
health, and this process is
ongoing.

It has been largely found
that maximum suicide cases
are linked to 1ssues at home,
which is coupled with the
rigours of service and hard
duties, the officials said.

The CRPF is the coun-
try’'s lead internal security
force.

Officials state that at any
given time ahout 95-97 per
cent of CRPF's operational
strength is on duty tackling
terrorists and insurgents or
rendering law-and-order
duties.

While 59 personnel ended
their lives in 2025, the num-
bers were 46 in 2024, 57 in
2023, 43 in 2022 and 57 in
2021, the officials said. — PTI
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CRPF forms ‘core
group’ of top officers
to prevent suicides

NEW DELHI, Aug 20 (PTI)

THE Central Reserve Police Force
(CRPF) has constituted a 10-
member ‘core group’ comprising
itssenior officers towork on pre-
venting incidents of “self-harm”
among its personnel, after the
country’s largest paramilitary
forcerecorded 59 suicidesin 2025
-- the highestin the last five years.

Officialstold PT1that the group
will be headed by the CRPF
Director General (DG) and will
meet once a month to
undertake a “detailed” review of
such incidents.

According to sources who
quoted official data that was
reported by PTIearly this month,
the about 3.25 lakh personnel-
strong CRPF recorded 59 sui-
cides in 2025, the highest over
the last five years, with staffers
in the constabulary comprising

more than 80 per cent of those
who ended their lives.

Inmorethan 77 percent of cas-
es, these deaths took place when
the personnel were on duty, 202
cases out of a total of 262, while
therestoccurred whentheywere
onleave, the sourcesquoteddata
for the period between 2021-25.

The National Human Rights
Commission (NHRC) on August
14 said it has taken suo motu
cognisance of these reports and
issued a notice to the Union
home secretary and CRPF DG
calling for a “detailed report” on
the matter within two weeks.

Officials said the newly con-
stituted core group will examine
each self-harm case “objective-
ly” and suggest required pre-
ventive, welfare, administrative
and medical measures that can
bedeployed to prevent such cas-
es in the future.



Daily Excelsior, Jammu, 21/08/2026
Page No: 15, Size: 17.52cm % 11.43cm

§7

ey
NATIONAL HUMAN
RIGHTS COMMISSION

CRPF forms ‘core group’ of top officers to prevent suicide incidents

NEW DELHI, Aug 20:

The Central Reserve Police
Force (CRPF) has constituted a
10-member 'core group’ compris-
ing its senior officers to work on
preventing incidents of "self-
harm” among its personnel,
after the country's largest para-
military force recorded 59 sui-
cides in 2025 - the highest in the
last five years.

Officials told PTI that the
group will be headed by the
CRPF Director General (DG)
and will meet once a month to
undertake a "detailed" review of
such incidents.

According to sources who
quoted official data that was
reported by PTI early this
month, the about 3.25 lakh per-
sonnel-strong CRPF recorded 59
suicides in 2025, the highest over

the last five years, with staffers
in the constabulary comprising
more than 80 per cent of those
who ended their lives,

In more than 77 per cent of
cases, these deaths took place
when the personnel were on
duty, 202 cases out of a total of
262, while the rest occurred
when they were on leave, the
sources quoted data for the peri-
od between 2021-25.

The National Human Rights
Commission (NHRC) on August
14 said it has taken suo motu cog-
nisance of these reports and
issued a notice to the Union
home secretary and CRPF DG
calling for a "detailed report” on
the matter within two weeks.

Officials said the newly con-
stituted core group will examine
each self-harm case "objectively”
and suggest required preven-

tive, welfare, administrative and
medical measures that can be
deployed to prevent such cases
in the future.

The group will also ensure
timely intervention, accounta-
bility and bolster preventive
measures so that such incidents
are not only reduced but com-
pletely stopped, they said.

Various dictionaries state
that self-harm is as an act to
deliberately harm oneself that
may lead to fatal or non-fatal
injuries. Experts say treatment
is available.

Officials said it has been
decided that the group will iden-
tify "common trends” and
"recurring risk factors"
observed during self-harm inci-
dents and direct necessary
“institutional interventions”.

(PTD)
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' NHRC Monitor calls for stronger
plastic management in Kamrup

STAFF REPORTER

GUWAHATI, Aug 20: National
Human Rights Commission
(NHRC) Special Monitor Uma
Kant on Thursday reviewed vari-
ous rural development initiatives
in Kamrup district and stressed
the need for stronger plastic man-
agement and better upkeep of
community assets.

I
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Uma Kant, along with a team
from the Panchayat & Rural De-
velopment Department, visited
Kamrup and interacted with func-
tionaries of Panchayati Raj Insti-
tutions and senior district offi-
cials. The team received a brief-
ing on the district and the
progress of various schemes be-
ing implemented by the Pancha-
yat & Rural Development Depart-

ment, including flagship initia-
tives under the Assam State Rural
Livelihoods Mission (ASRLM).

Appreciating the initiatives
undertaken in the district, Uma
Kant described the efforts as “at-
tractive and promising” and
called for continued efforts to fur-
ther strengthen them.

He laid particular emphasis on
effective plastic management and

implementation of the plastic
ban, stating that Gram Panchay-
ats have an important role to play
in ensuring compliance. He also
stressed the need for waste segre-
gation at source, particularly the
separation of dry and wet waste,
and pointed to the scope for re-
cycling plastic waste.

The NHRC Special Monitor
also called for further improve-
ment of Amrit Sarovar projects
and urged officials to sensitise
and guide local communities to
ensure their proper upkeep and
effective utilisation.

As part of the visit, the team
visited the Boko Development
Block Office, where it held a joint
meeting with representatives of
Gram Panchayats and the Ancha-
lik Panchayat under the Boko
Development Block.

The meeting was attended by
Kamrup Zila Parishad president
Nipan Bhuyan, Chief Executive
Officer Siddhartha Goswami, the
Vice-President of the Zila
Parishad, Deputy Chief Execu-
tive Officers, members of Gram
Panchayats and Anchalik Pancha-
yats, Block Development Offic-
ers and other concerned officials.
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CRPF forms core group
toreview self-harm cases
after a spate of suicides

Mahender Singh Manral
New Delhi, August 20

ALARMED BY the rise in sui-
cides among its ranks, the
Central Reserve Police Force
(CRPF) has formed a high-
level core group to conduct
monthly reviews of such self-
harm cases and strengthen in-
stitutional prevention
MEASUIES.

This decision follows ameet-
ing at the CRPF headquarters
eadier thismonth, in whichsen-
ior officers discussed the need
for a structured mechanism to
examine such incidents, ident-
ify recurring risk factors, and
improve support systemnis.

Deaths by suicide among
CRPF personnel touched a five-
vear high in 2025. As many as

59 such deaths were reported
last year, according to official
data. According to the data, 57
CRPFpersonnel diedbysuicide
in 2021, 43in 2022, 57 in 2023,
46in2024 and 59 in 2025, Nine-
teensuchdeaths were reported
till May 30 this year.

The figures from 2021 to
May 2026 also indicatethat sev-
eral of these deaths took place
while the personnel were on
duty.

Last week, the National
Human Rights Commission
(NHRC) took note of this and
soughtreports from the Minis-
try of Home Affairs and the
CRPF Director General.

According toan officer, the
core group will be headed by
CRPF Director General GP
Singh.



Prabhat Khabar, Patna, 21/08/2026
Page No: 5, Size: 9.13cm % 7.81cm

FGTaNticme] o Ufcl e FNeD

ool bl i, sl
THAR &l .39

T 3t e g @ e 3 Yo,

&l 3N faufiener & vty & wre dee gl .
Yo 1 1 FHuct 2 fafd 1 derfire 3R nomafe nfafati
@l BRI el . 378 el feb B @ weanftieR! Sufd
SIS B o fotu fFrafira erdesn RN fed i 2
Wl I HFafEieR uee nfed 3= 3R fenfifl & fou
Mk St e il A

i el e

1 ferenféial & wr=arfeer, nfvw, wEE 3R gmfss
g Bl W Wdeafia g.



ﬁ|ﬁﬁﬁ@ﬁ9ﬁ1%&fw¢r
gfaarsl, @& W FwEE,
e aocc o B
. 5 R

LR I E R RETIGE
T AR ehles Tad i

eI | U1 Padl AIUIG! & g
4 Fe TEel 498 11 9l
e fafd uget | 6 & Wewi |
16Tl 3R RTBINGT & A
31— 31l §6 @I | 6 1
Bl & DR, e FHH

3R wigeT 3fEPR W Tai g5 |

IR faenfdal & foau @@=
WS o Gy

gffe=a & =it Heire &
et 3 e v fafa _
foTen o T BT & AHEYER,
TR, FHIAT 2R AT =]

&+ Ut ot TeeTeiers |

Hindustan, Patna, 21/08/2026
Page No: 6, Size: 16.70cm x 20.90cm



§7

S
NATIONAL HUMAN
RIGHTS COMMISSION

Nai Duniya, Bhopal, 21/08/2026
Page No: 9, Size: 8.73cm x 14.66cm

0Ty HifeR @Y A W AFaftieR
fer 3T
« fafem & e, gl

aet- i w S i
mmﬁ?ﬁ

RN G -

gt o, fRer . e
O=a #ER wEm e
i w4 v Wi &
fafemn o & 10E Fe =% A
T Hfe aite O wiEe e
fomm gr wmg W WeAn =
B A EE R T HE
9 3= et o® e @
0 T || FEE iR W
weal & B formma fowd & A
o o W T8 i i
o i A g T
B T 3 GAR H S
Ot W w dfed T oW

mﬁa#ﬁmmm%fh
TRRETTE] T R S W
T U HiG O § w0 T
i = & T ) 3w
FaE § e @ 9§ A e
B OURT OF WM AT WE W
wEee @ B 9 a3
& R i wd
#1 3R W 1 FEE W
G T i o e R e
& HEg T T i & A
5 o e T 2E &
TR P s (FE)
I E T T e =6
3 e e Tem dm S

9 W A R & gem
alfe s &l & wEE fo 6
FwA il =5 B9 @ T
| dmEdt & e, 1R
# w9 ® i et o §
i 72 et &1 oo & 9 &
e s w3 e W
qEt A iR S w R
i A e o e i
i 3 e fw e g
T T A v R R
i WD T oA R
S T A1 I e
T T T, I 5
W omE g T @ Sl
e EEo e B Sl
T = T F A
o 3 FAEGE A s




Dainik Bhaskar, Patna, 21/08/2026
e Page No: 4, Size: 8.44cm x 8.18cm

NATIONAL HUMAN
RIGHTS COMMISSION

§7

AFAIERDBR 3TRIDT A Ui
33 Uit ot feRieqor fasen

geAl[ T OHeER s T i s e
i FW T we FwEtEE ae uedled 8 5 =R A

T % 3 T A B, & W e 2



North East Times, Guwahati, 21/08/2026
. Page No: 1, Size: 6.85cm x 6.80cm

NATIONAL HUMAN
RIGHTS COMMISSION

Y(

NHRC Spl Monitor reviews rural

development schemes in Kamrup

GUWAHATI. AUG 20. Nabonal Hueman Rights Commes-
sion (NHRC) Special Monitor Uma Kant on Thursday
reviewed the progress of rural development schemes
n Kammup district of Assam. accordng o an offstial re-
Loto]

During the review meeting, officials of the Fanchayat &
Rural Development Department presented an oversew
of Kamrup district and the work they carmed out

The wisiting team was also briefed on flagship mnitia-
tives besng smplemented under the Assam Swate Rural
Livedihoods Masion (ASRLM), the statoment sasd

Apprecisting the iniiatves. Kanl descrbed the afors
as "aftractive and promesing” and called foe continued
sheps 10 strengthen them further

He stréssed the need for sultaingd afons on plasbe
Washy mansgeman and effectve smplemaentatan of the
plastic ban, saying actne support from gram panchayats
i erucial

Agencs
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NHRC Special Monitor reviews rural development schemes in Assam’s Kamrup

NHRC Special Monitor Uma Kant reviewed rural development schemes in Assam's Kamrup district and met local
panchayat representatives. He praised ongoing efforts while urging stronger plastic waste management and
better upkeep of Amrit Sarovar projects.

India TodayNE
Aug 20, 2026, Updated Aug 20, 2026, 8:13 PM IST

National Human Rights Commission (NHRC) Special Monitor Uma Kant on August 20 reviewed the progress of
various rural development schemes in Kamrup district of Assam.

During the review meeting, officials of the Panchayat and Rural Development Department presented an overview
of the district and briefed the visiting team on development activities being undertaken.

The team was also briefed on flagship initiatives being implemented under the Assam State Rural Livelihoods
Mission (ASRLM).

Appreciating the initiatives, Kant described the efforts as “attractive and promising” and called for sustained
measures to further strengthen them.

He stressed the need for continued efforts towards plastic waste management and effective implementation of
the plastic ban, emphasising that active participation from Gram Panchayats is crucial.

Kant also called for waste segregation at source, particularly the separation of dry and wet waste, and highlighted
the potential for recycling plastic waste.

The NHRC Special Monitor further suggested improvements in the implementation and maintenance of Amrit
Sarovar projects and urged officials to guide and sensitise local communities on their proper upkeep and
utilisation.

Kant, along with officials from the Panchayat and Rural Development Department, also visited the Boko
Development Block Office, where a joint meeting was held with representatives of Gram Panchayats and Anchalik
Panchayat under the Boko block.
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MP: NHRC questions Tourism Dept over public money spent on temple railing
By IANS | Updated: August 20, 2026 20:35 IST

Bhopal, Aug 20 National Human Rights Commission (NHRC) member Priyank Kanoongo has raised serious
questions about the use

Bhopal, Aug 20 National Human Rights Commission (NHRC) member Priyank Kanoongo has raised serious
questions about the use of public funds to install a railing near the Baadh Wale Ganesh Temple, tagging the
Madhya Pradesh Tourism Department in a strongly worded post on X.

In his post, Kanoongo asked whether the Tourism Department had been checked in connection with the railing,
which was reportedly installed using taxpayers' money.

Sharing a photograph of the structure, he wrote that officials should step out of their air-conditioned offices and
do real work by finding out who constructed the property, under whose authority, and how much of taxpayers'
money was spent on it

He stressed that public money is earned through the hard work of ordinary citizens and deserves accountability,
not excuses.

The remarks come amid reports of a complaint regarding the alleged theft of the same railing. City
Superintendent of Police Atul Singh clarified the matter, stating that a complaint about the theft of the railing
attached to the Baadh Wale Ganesh Temple had been received through the Superintendent of Police for
investigation.

The complainant claimed the railing had been stolen. However, upon verification, the officer confirmed that the
railing is still installed at the site.

Local authorities and the Tourism Department are yet to issue a detailed response to the specific queries raised by
the NHRC member.

The matter has drawn attention to the broader issue of ensuring that funds collected from citizens through taxes
are spent with full transparency and justification.

Further developments are expected as the police investigation into the original complaint concludes, but an
official clarification on the railing's funding and construction is awaited.

Disclaimer: This post has been auto-published from an agency feed without any modifications to the text and has
not been reviewed by an editor
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NHRC Monitor calls for stronger plastic management in Kamrup district

National Human Rights Commission (NHRC) Special Monitor Uma Kant on Thursday reviewed various rural
development initiatives in Kamrup district and stressed the need for stronger plastic management and better
upkeep of community assets.

Sentinel Digital Desk
Published on: 21 Aug 2026, 9:06 am

STAFF REPORTER

GUWAHATI: National Human Rights Commission (NHRC) Special Monitor Uma Kant on Thursday reviewed various
rural development initiatives in Kamrup district and stressed the need for stronger plastic management and
better upkeep of community assets.

Uma Kant, along with a team from the Panchayat & Rural Development Department, visited Kamrup and
interacted with functionaries of Panchayati Raj Institutions and senior district officials. The team received a
briefing on the district and the progress of various schemes being implemented by the Panchayat & Rural
Development Department, including flagship initiatives under the Assam State Rural Livelihoods Mission (ASRLM).

Appreciating the initiatives undertaken in the district, Uma Kant described the efforts as “attractive and
promising” and called for continued efforts to further strengthen them.

He laid particular emphasis on effective plastic management and implementation of the plastic ban, stating that
Gram Panchayats have an important role to play in ensuring compliance. He also stressed the need for waste
segregation at source, particularly the separation of dry and wet waste, and pointed to the scope for recycling
plastic waste.

The NHRC Special Monitor also called for further improvement of Amrit Sarovar projects and urged officials to
sensitise and guide local communities to ensure their proper upkeep and effective utilisation.

As part of the visit, the team visited the Boko Development Block Office, where it held a joint meeting with
representatives of Gram Panchayats and the Anchalik Panchayat under the Boko Development Block.

The meeting was attended by Kamrup Zila Parishad president Nipan Bhuyan, Chief Executive Officer Siddhartha
Goswami, the Vice-President of the Zila Parishad, Deputy Chief Executive Officers, members of Gram Panchayats
and Anchalik Panchayats, Block Development Officers and other concerned officials.
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Defence
CRPF forms 10-member core group after suicides hit five-year high
Synopsis

The CRPF established a ten-member core group to address personnel self-harm incidents. This group will review
suicide cases and suggest preventive measures for future incidents. The force recorded fifty-nine suicides in 2025,
the highest in five years. Most deaths occurred while personnel were actively on duty, impacting constabulary
members significantly. This initiative follows the National Human Rights Commission's notice to the CRPF Director
General.

By PTI
Aug 20, 2026, 03:31:00 PM IST

New Delhi: The Central Reserve Police Force (CRPF) has constituted a 10-member 'core group' comprising its
senior officers to work on preventing incidents of "self-harm" among its personnel, after the country's largest
paramilitary force recorded 59 suicides in 2025 -- the highest in the last five years.

Officials told PTI that the group will be headed by the CRPF Director General (DG) and will meet once a month to
undertake a "detailed" review of such incidents.

According to sources who quoted official data that was reported by PTI early this month, the about 3.25 lakh
personnel-strong CRPF recorded 59 suicides in 2025, the highest over the last five years, with staffers in the
constabulary comprising more than 80 per cent of those who ended their lives.

In more than 77 per cent of cases, these deaths took place when the personnel were on duty, 202 cases out of a
total of 262, while the rest occurred when they were on leave, the sources quoted data for the period between
2021-25.

The National Human Rights Commission (NHRC) on August 14 said it has taken suo motu cognisance of these
reports and issued a notice to the Union home secretary and CRPF DG calling for a "detailed report" on the matter
within two weeks.

Officials said the newly constituted core group will examine each self-harm case "objectively" and suggest
required preventive, welfare, administrative and medical measures that can be deployed to prevent such cases in
the future.

The group will also ensure timely intervention, accountability and bolster preventive measures so that such
incidents are not only reduced but completely stopped, they said.
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Various dictionaries state that self-harm is as an act to deliberately harm oneself that may lead to fatal or non-
fatal injuries. Experts say treatment is available.

Officials said it has been decided that the group will identify "common trends" and "recurring risk factors"
observed during self-harm incidents and direct necessary "institutional interventions".

The reporting heads and supervisory officers will also present the analysis of incidents under their charge to the
group, they said.

A senior commanding officer said issues like perpetual troop deployment, separation from family and work-life
balance are some of the "root causes" that need to be confronted when seeking solutions against suicides.

CRPF officials have said earlier that the paramilitary has initiated several measures to ensure the troops' good
physical and mental health, and this process is ongoing.

It has been largely found that maximum suicide cases are linked to issues at home, which is coupled with the
rigours of service and hard duties, the officials said.

The CRPF is the country's lead internal security force.

Officials state that at any given time about 95-97 per cent of CRPF's operational strength is on duty tackling
terrorists and insurgents or rendering law and order duties.

While 59 personnel ended their lives in 2025, the numbers were 46 in 2024, 57 in 2023, 43 in 2022 and 57 in 2021,
the officials said.
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India Rescues 115 Trafficking Victims as NHRC Exposes Cross-Border Syndicates

A multi-agency operation by India's NHRC has rescued 115 youths lured from Assam to Bihar, exposing the
industrial scale of South Asian human trafficking.

Streamline Feed Official
Verified Aug 20, 2026 Updated Aug 20, 2026

A sweeping multi-agency operation spearheaded by India's National Human Rights Commission has dismantled a
sprawling human trafficking network, successfully rescuing 115 youths lured from the borderlands of Assam and
trafficked into Bihar under fraudulent employment promises.

The landmark intervention, detailed by National Human Rights Commission member Priyank Kanoongo during an
official review in Silchar, exposes the industrial scale of modern slavery plaguing South Asia. The operation
underscores how porous borders and systemic economic desperation continue to fuel a shadow economy that
mirrors the transnational human smuggling routes currently destabilizing regions across East and West Africa.

A sweeping multi-agency operation spearheaded by India's National Human Rights Commission has dismantled a
sprawling human trafficking network, successfully rescuing 115 youths lured from the borderlands of Assam and
trafficked into Bihar under fraudulent employment promises.

The landmark intervention, detailed by National Human Rights Commission member Priyank Kanoongo during an
official review in Silchar, exposes the industrial scale of modern slavery plaguing South Asia. The operation
underscores how porous borders and systemic economic desperation continue to fuel a shadow economy that
mirrors the transnational human smuggling routes currently destabilizing regions across East and West Africa.

The 115-Victim Rescue Operation

The coordinated rescue mission represents one of the most significant anti-trafficking breakthroughs in recent
Indian history. Orchestrated jointly by the National Human Rights Commission, the Sashastra Seema Bal border
patrol, Bihar Police, and specialized Anti-Human Trafficking Units, the raid targeted a heavily entrenched syndicate
operating across state lines. Investigators revealed that the 115 victims had been methodically targeted in remote
districts of Assam, deceived by sophisticated recruiters promising stable government employment and lucrative
private-sector jobs.

Once transported to Bihar, the victims were subjected to extreme exploitation, debt bondage, and physical abuse.
The operation not only liberated the youths but also resulted in the arrest of nine key traffickers, dismantling the
logistical backbone of the syndicate. Kanoongo, speaking to district administration officials in Cachar, emphasized
that the success of the mission relied entirely on unprecedented intelligence sharing between federal and state
law enforcement agencies.

The sheer volume of victims rescued in a single operation highlights the terrifying efficiency of modern trafficking
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rings, which increasingly utilize digital recruitment strategies alongside traditional village-level deception.

Zero-Tolerance Enforcement and Historical Context

Addressing senior government officers, Kanoongo reiterated a hardline stance against child and youth
exploitation. "I have a zero-tolerance policy when it comes to rescuing girls from trafficking," he stated, revealing
that under his direct supervision over the past 18 months, federal agencies have facilitated the rescue of more
than 800 girls from various exploitation networks.

This aggressive posture comes against a backdrop of escalating transnational crime in the northeastern corridor.
The region has long struggled with overlapping illicit trades. Just months prior, Assam authorities executed a
massive narcotics bust in Silchar, seizing 21 kilograms of heroin valued at approximately Rs 210 crore (KES 3.2
billion). Security analysts note that human trafficking syndicates frequently utilize the same clandestine logistics
networks, safe houses, and corrupt facilitation mechanisms as the international drug cartels operating along the
Myanmar and Bangladesh borders.

Operation Scale: 115 youths rescued in a single coordinated inter-state raid.

Arrests Made: Nine high-level traffickers apprehended, dismantling the immediate syndicate.

Federal Track Record: Over 800 girls rescued under NHRC supervision within the last 18 months.

Correlated Crime: Trafficking networks closely mirror regional narcotics routes, evidenced by a recent KES 3.2
billion heroin seizure in the same district.

The Economics of False Promises

The mechanics of the Assam-Bihar trafficking pipeline reveal a predatory economic model designed to exploit
regional inequalities. Assam's border districts often suffer from high youth unemployment and limited industrial
development, creating a fertile recruitment ground for syndicates. The promise of government employment—a
highly coveted status in South Asia that guarantees lifelong financial security—acts as the ultimate bait.

Once the victims cross state lines into Bihar, the economic trap snaps shut. Identification documents are
confiscated, and the promised jobs materialize as forced labor or sexual exploitation. This methodology is not
unique to India; it directly parallels the tactics utilized by trafficking cartels operating across the Sahel and the
Horn of Africa, where vulnerable youths are lured with promises of domestic work in the Middle East, only to be
trapped in the Kafala system.

A Global Human Rights Challenge

The implications of the Assam rescue extend far beyond the Indian subcontinent. Global human rights
organizations are increasingly scrutinizing how domestic policies, regional instability, and economic displacement
converge to sustain human trafficking. For policymakers in the United Kingdom and Australia, the Indian
operation serves as a critical case study in multi-agency border enforcement and the necessity of tackling the
financial networks that fund these syndicates.

During the Silchar review meeting, Kanoongo also evaluated the implementation of several preventative welfare
schemes, including the National Rural Livelihoods Mission and capacity-building initiatives for local panchayats.

The strategy acknowledges that law enforcement alone cannot defeat human trafficking; structural poverty and
lack of local opportunity must be eradicated to dry up the supply of vulnerable targets.

Root Causes: High regional unemployment and economic disparity drive vulnerability.

Tactical Deception: Syndicates weaponize the promise of secure government employment to bypass initial
suspicion.

Preventative Measures: Integration of the National Rural Livelihoods Mission to build local economic resilience.
Global Parallels: Tactics mirror exploitation networks targeting African diaspora workers in the Middle East.

The successful liberation of 115 victims stands as a monumental victory for Indian law enforcement, yet it serves
as a stark reminder of the relentless, adaptable nature of global human trafficking networks.



Pratidin Times, Online News, 21/08/2026

§

et
NATIONAL HUMAN
RIGHTS COMMISSION

Source: https://www.pratidintime.com/latest-assam-news-breaking-news-
assam/nhrc-special-monitor-uma-kant-reviews-rural-development-plastic-
ban-in-kamrup-12399628

NHRC Special Monitor Uma Kant Reviews Rural Development, Plastic Ban in Kamrup

During the visit, Uma Kant held discussions with senior district officials and local representatives, where officials
presented an overview of Kamrup district and briefed the visiting team on the progress of various programmes.

PratidinTime News Desk
20 Aug 2026 18:08 IST

National Human Rights Commission (NHRC) Special Monitor Uma Kant visited Kamrup district along with officials
from the Panchayat and Rural Development Department to assess the progress of rural development initiatives
and interact with representatives of Panchayati Raj Institutions.

During the visit, Uma Kant held discussions with senior district officials and local representatives, where officials
presented an overview of Kamrup district and briefed the visiting team on the progress of various programmes
being implemented through the Panchayat and Rural Development Department.

The team was also apprised of key initiatives undertaken under the Assam State Rural Livelihoods Mission
(ASRLM), including efforts aimed at strengthening rural livelihoods and community-based development.

Appreciating the initiatives undertaken in the district, Uma Kant described the progress as “attractive and
promising” and called for sustained efforts to further strengthen the programmes.

A major focus of the interaction was plastic waste management and the implementation of the plastic ban in
Assam. Uma Kant stressed the need for continued efforts to ensure effective enforcement of the ban, while
highlighting the important role of Gram Panchayats in creating awareness and ensuring compliance at the
grassroots level.

He also encouraged local authorities and communities to adopt waste segregation practices, particularly the
separation of dry and wet waste at the source. The NHRC Special Monitor further pointed to the potential for
recycling plastic waste as part of a more effective waste management system.

Uma Kant also called for improvements in the implementation and maintenance of Amrit Sarovar projects. He
urged officials to sensitise and guide local communities so that the water conservation projects are properly
maintained and effectively utilised.

As part of the district visit, the NHRC team visited the Boko Development Block Office, where a joint meeting was
held with representatives of Gram Panchayats and Anchalik Panchayat under the development block.

The meeting was attended by Kamrup Zila Parishad President Nipan Bhuyan, Chief Executive Officer Siddhartha
Goswami, the Vice President of the Zila Parishad, Deputy Chief Executive Officers, Panchayati Raj representatives,
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Block Development Officers and other concerned officials.

The discussions focused on strengthening grassroots-level governance, improving rural development initiatives
and ensuring greater community participation in local development and environmental management

programmes.
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MP: NHRC questions Tourism Dept over public money spent on temple railing
IANSUpdate: 2026-08-20 20:53 IST

Bhopal: National Human Rights Commission (NHRC) member Priyank Kanoongo has raised serious questions
about the use of public funds to install a railing near the Baadh Wale Ganesh Temple, tagging the Madhya
Pradesh Tourism Department in a strongly worded post on X.

In his post, Kanoongo asked whether the Tourism Department had been checked in connection with the railing,
which was reportedly installed using taxpayers’ money.

Sharing a photograph of the structure, he wrote that officials should step out of their air_conditioned offices and
do real work by finding out who constructed the property, under whose authority, and how much of taxpayers’
money was spent on it.

He stressed that public money is earned through the hard work of ordinary citizens and deserves accountability,
not excuses.

The remarks come amid reports of a complaint regarding the alleged theft of the same railing. City
Superintendent of Police Atul Singh clarified the matter, stating that a complaint about the theft of the railing
attached to the Baadh Wale Ganesh Temple had been received through the Superintendent of Police for
investigation.

The complainant claimed the railing had been stolen. However, upon verification, the officer confirmed that the
railing is still installed at the site.

Local authorities and the Tourism Department are yet to issue a detailed response to the specific queries raised by
the NHRC member.

The matter has drawn attention to the broader issue of ensuring that funds collected from citizens through taxes
are spent with full transparency and justification.

Further developments are expected as the police investigation into the original complaint concludes, but an
official clarification on the railing's funding and construction is awaited.
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Human rights body seeks report from Delhi Police after one victim reportedly suffers critical head injuries
GOVERNANCE NEWSCentral GovernanceINDIA

By Global Governance News On Aug 20, 2026

NHRC takes suo motu cognizance of the reported assault on two men from Manipur.
One victim is reportedly on ventilator with serious head injuries.

Commission issues notice to the Delhi Police Commissioner.

Detailed investigation report sought within two weeks.

GG News Bureau

New Delhi, 20th Aug: The National Human Rights Commission (NHRC) has taken suo motu cognizance of the
reported assault on two men from Manipur in Delhi's Munirka area and sought a detailed report from the Delhi
Police within two weeks.

According to the Commission, media reports indicate that the two men were allegedly assaulted by two
individuals, leaving one of the victims with serious head injuries. The injured person has reportedly been admitted

to a hospital and is on a ventilator.

Observing that the reported incident, if found to be true, raises serious concerns regarding the violation of
human rights, the NHRC has issued a notice to the Commissioner of Delhi Police.

The Commission has directed the Delhi Police to submit a comprehensive report detailing the progress of the
investigation as well as the current health condition of the injured victim.

According to media reports cited by the NHRC, the incident occurred following a dispute over a minor issue, which
allegedly escalated into a violent assault. The reports were published on August 14, 2026.

The NHRC said it will examine the matter further after receiving the report from the Delhi Police.


https://globalgovernancenews.com/nhrc-takes-suo-motu-cognizance-of-assault-on-manipur-men/
https://globalgovernancenews.com/nhrc-takes-suo-motu-cognizance-of-assault-on-manipur-men/

Sentinel, Online News, 21/08/2026

§

et
NATIONAL HUMAN
RIGHTS COMMISSION

Source: https://www.sentinelassam.com/breakingnews/kamrup-nhrc-
special-monitor-reviews-rural-development-initiatives

Kamrup: NHRC Special Monitor Reviews Rural Development Initiatives
The team was also briefed on key initiatives under the Assam State Rural Livelihoods Mission
Kabita Pathak Published on: 20 Aug 2026, 6:45 pm

Guwahati: The National Human Rights Commission (NHRC) Special Monitor Uma Kant visited Kamrup district
along with officials from the Panchayat and Rural Development Department to review the progress of rural
development initiatives and interact with representatives of Panchayati Raj Institutions.

During the visit, Kant held discussions with senior district officials and local representatives. Officials provided an
overview of the district and briefed the visiting team on various programmes being implemented through the
Panchayat and Rural Development Department.

The team was also briefed on key initiatives under the Assam State Rural Livelihoods Mission (ASRLM), aimed at
strengthening rural livelihoods and promoting community-based development.

Appreciating the initiatives undertaken in the district, Kant described the progress as “attractive and promising”
and called for sustained efforts to further strengthen the programmes.

Plastic waste management and the implementation of Assam’s plastic ban were among the key issues discussed.
Kant stressed the need for continued efforts to ensure effective enforcement and highlighted the role of Gram
Panchayats in raising awareness and ensuring compliance at the grassroots level.

The meeting was attended by Kamrup Zila Parishad President Nipan Bhuyan, Chief Executive Officer Siddhartha
Goswami, the Zila Parishad Vice-President, Deputy Chief Executive Officers, Panchayati Raj representatives, Block
Development Officers and other officials.

The discussions focused on strengthening grassroots governance, improving rural development programmes and
encouraging greater community participation in local development and environmental management.
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CRPF's big suicide prevention move after 59 deaths in ranks last year

Last week, the National Human Rights Commission took note of the suicides and sought reports from the Ministry
of Home Affairs and the CRPF Director General.

Written by: Mahender Singh Manral 3 min read New Delhi Updated: Aug 21, 2026 03:15 AM IST

Alarmed by the rise in suicides among its ranks, the Central Reserve Police Force (CRPF) has formed a high-level
core group to conduct monthly reviews of such self-harm cases and strengthen institutional prevention measures.

This decision follows a meeting at the CRPF headquarters earlier this month, in which senior officers discussed
the need for a structured mechanism to examine such incidents, identify recurring risk factors, and improve
support systems.

Deaths by suicide among CRPF personnel touched a five-year high in 2025. As many as 59 such deaths were
reported last year, according to official data. According to the data, 57 CRPF personnel died by suicide in 2021, 43
in 2022, 57 in 2023, 46 in 2024 and 59 in 2025. Nineteen such deaths were reported till May 30 this year. The
figures from 2021 to May 2026 also indicate that several of these deaths took place while the personnel were on
duty.

Last week, the National Human Rights Commission (NHRC) took note of this and sought reports from the Ministry
of Home Affairs and the CRPF Director General.

How core group will work

According to an officer, the core group will be headed by CRPF Director General GP Singh. “The group will meet
every month, preferably in the third week, to review self-harm incidents reported in the preceding period. Each
review will examine the causes and circumstances of the incident, the availability and use of welfare or
psychological support, preventive steps taken by the unit concerned and any systemic issues requiring corrective
intervention,” the officer added.

For each case, the head of the office or the commandant of the battalion concerned will be required to deliver a
structured four- to five-slide presentation to the core group via video conference, the officer said. “The
presentation will cover the background of the individual, circumstances leading to the incident, actions taken by
the unit, welfare and medical interventions provided, findings of the preliminary inquiry or investigation and
specific measures taken to prevent recurrence.”

The supervisory operational head of the unit, including the relevant DIG, IG and ADG or SDG exercising
operational control, will also attend the review through video conference. “The core group has been tasked with
examining each case objectively and recommending preventive, welfare, administrative and medical measures
wherever necessary. It will also identify common trends and recurring risk factors emerging from the cases
reviewed and propose institutional interventions at the force level,” the officer said.
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As per the plan, the monthly review mechanism is intended to ensure continuous monitoring, timely intervention,
accountability and strengthening of preventive steps aimed at reducing self-harm among CRPF personnel.
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CRPF forms 10-member ‘core group’ after suicides hit five-year high in 2025

G P Singh to head 10-member group examining suicide cases, with focus on prevention, welfare and medical
interventions

By : The Assam Tribune
Update: 2026-08-20 11:17 GMT

New Delhi, Aug 20: The Central Reserve Police Force (CRPF) has constituted a 10-member “core group” of senior
officers to work on preventing suicides among its personnel, after the country’s largest paramilitary force

recorded 59 such deaths in 2025, the highest annual figure in five years.

Officials said the group will be headed by CRPF Director General G P Singh and will meet once a month to
undertake a “detailed” review of suicide cases.

The newly constituted group will examine each case “objectively” and recommend preventive, welfare,
administrative and medical measures to help prevent such incidents in the future.

It will also focus on ensuring timely intervention and accountability, while strengthening preventive measures to
reduce such incidents, officials said.

The group will identify “common trends” and “recurring risk factors” emerging from suicide cases and recommend
necessary “institutional interventions”, they said.

Reporting heads and supervisory officers will also present an analysis of cases under their charge before the
group, officials said.

A senior commanding officer said issues such as prolonged troop deployment, separation from families and work-
life balance were among the “root causes” that needed to be addressed while seeking solutions to the problem.

CRPF officials have previously said the force has initiated several measures to safeguard the physical and mental
well-being of its personnel and that the process is ongoing.

The CRPF recorded 59 suicides in 2025, compared with 46 in 2024, 57 in 2023, 43 in 2022 and 57 in 2021,
according to official data cited by sources.

The force, which has a strength of about 3.25 lakh personnel, recorded 262 suicides between 2021 and 2025.

Of these, 202, more than 77%, occurred while personnel were on duty, while the remainder took place while they
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were on leave, according to the data.

More than 80% of those who died by suicide during the period were from the constabulary and other non-
gazetted ranks, the sources said.

The National Human Rights Commission (NHRC) on August 14 said it had taken suo motu cognisance of reports
that 19 CRPF personnel died by suicide between January and May 2026.

It issued notices to the Union Home Secretary and the CRPF Director General, seeking a detailed report within two
weeks.

PTI
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The NHRC took suo motu cognisance on August 14 and sought a detailed report from the Union Home Secretary
and CRPF DG within two weeks.

India Today News Desk
Newdelhi,UPDATED: Aug 20, 2026 15:43 IST

The Central Reserve Police Force (CRPF) has set up a 10-member core group of senior officers to work on
preventing incidents of "self-harm" among its personnel after the force recorded 59 suicides in 2025, the highest
in the last five years. Officials said the group will be headed by the CRPF Director General and will meet once a
month for a "detailed" review of such cases.

The move comes days after the National Human Rights Commission said on August 14 that it had taken suo motu
cognisance of reports on the matter and issued a notice to the Union home secretary and the CRPF Director
General, seeking a "detailed report" within two weeks.

Official data cited by sources showed that the CRPF, which has about 3.25 lakh personnel, recorded 59 suicides in
2025, up from 46 in 2024, 57 in 2023, 43 in 2022 and 57 in 2021.

Officials said the newly formed group will examine each self-harm case "objectively" and suggest preventive,
welfare, administrative and medical steps to help stop such incidents in future.

They said the group will also ensure timely intervention, fix accountability and strengthen preventive measures so
that such incidents are not only reduced but completely stopped.

According to sources quoting official data for the 2021-25 period, personnel in the constabulary made up more
than 80 per cent of those who ended their lives.

In more than 77 per cent of the cases, or 202 out of 262, the deaths took place while the personnel were on duty,
while the rest occurred when they were on leave.

Officials said the group will identify "common trends" and "recurring risk factors" seen in self-harm cases and
order the required "institutional interventions".

Reporting heads and supervisory officers will also present analyses of the incidents under their charge to the
group. Officials said self-harm refers to deliberately harming oneself and can lead to fatal or non-fatal injuries,
while experts say treatment is available.
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A senior commanding officer said issues such as long-term troop deployment, separation from family and work-
life balance were among the "root causes" that need to be addressed while seeking solutions to suicides.

CRPF officials have said earlier that the force has started several measures for the physical and mental well-being
of its troops and that the process is continuing. They said it has largely been found that the highest number of
suicide cases are linked to problems at home, along with the rigours of service and hard duties.

The CRPF is the country’s lead internal security force, and officials said that at any given time about 95-97 per cent
of its operational strength is on duty in counter-terror and counter-insurgency operations or in law and order
duties.

Against this backdrop, the force has now created a senior-level mechanism for a monthly review of self-harm
cases, after its highest annual suicide count in five years and amid scrutiny by the NHRC.

- Ends
Published By: India Today Web Desk
Published On: Aug 20, 2026 15:43 IST
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CRPF Forms 'Core Group' Of Top Officers To Prevent Incidents Of Suicide

In more than 77 per cent of cases, these deaths took place when the personnel were on duty
By PTI
Published : August 20, 2026 at 8:20 PM IST

New Delhi: The Central Reserve Police Force (CRPF) has constituted a 10-member 'core group' comprising its
senior officers to work on preventing incidents of “self-harm” among its personnel, after the country’s largest
paramilitary force recorded 59 suicides in 2025 -- the highest in the last five years.

Officials told PTI that the group will be headed by the CRPF Director General (DG) and will meet once a month to
undertake a "detailed" review of such incidents.

According to sources who quoted official data that was reported by PTI early this month, the about 3.25 lakh
personnel-strong CRPF recorded 59 suicides in 2025, the highest over the last five years, with staffers in the
constabulary comprising more than 80 per cent of those who ended their lives.

In more than 77 per cent of cases, these deaths took place when the personnel were on duty, 202 cases out of a
total of 262, while the rest occurred when they were on leave; the sources quoted data for the period between
2021-25.

The National Human Rights Commission (NHRC) on August 14 said it has taken suo motu cognisance of these
reports and issued a notice to the Union Home Secretary and CRPF DG calling for a "detailed report" on the
matter within two weeks.

Officials said the newly constituted core group will examine each self-harm case "objectively" and suggest
required preventive, welfare, administrative and medical measures that can be deployed to prevent such cases in

the future.

The group will also ensure timely intervention, accountability, and bolster preventive measures so that such
incidents are not only reduced but completely stopped, they said.

Various dictionaries state that self-harm is an act of deliberately harming oneself that may lead to fatal or non-
fatal injuries. Experts say treatment is available.

Officials said it has been decided that the group will identify "common trends" and "recurring risk factors"
observed during self-harm incidents and direct necessary "institutional interventions".

The reporting heads and supervisory officers will also present the analysis of incidents under their charge to the
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group, they said. A senior commanding officer said issues like perpetual troop deployment, separation from
family and work-life balance are some of the "root causes" that need to be confronted when seeking solutions
against suicides.

CRPF officials have said earlier that the paramilitary has initiated several measures to ensure the troops' good
physical and mental health, and this process is ongoing.

It has been largely found that most suicide cases are linked to issues at home, which is coupled with the rigours
of service and hard duties, the officials said. The CRPF is the country's lead internal security force.

Officials state that at any given time, about 95-97 per cent of CRPF's operational strength is on duty tackling
terrorists and insurgents or rendering law and order duties. While 59 personnel ended their lives in 2025, the
numbers were 46 in 2024, 57 in 2023, 43 in 2022 and 57 in 2021, the officials said.

Suicide Is Not A Solution
If you are having suicidal thoughts, or you are worried about a friend, or you need emotional support, then there

is someone who is always there to listen to you. Call the Sneha Foundation - 04424640050 (available 24x7) or iCall,
the Tata Institute of Social Sciences helpline at 9152987821 (available Monday to Saturday from 8 am to 10 pm)
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CRPF forms 10-member 'core group' to tackle rising suicides
Source: PTI - Edited By: Hemant Waje
August 20, 2026 16:29 IST

The Central Reserve Police Force has established a dedicated 10-member 'core group' to proactively address and
prevent the alarming rise in 'self-harm' incidents among its personnel, following a concerning peak of 59 suicides
recorded in 2025.

Key Points

The CRPF has established a 10-member 'core group' led by its Director General to address and prevent 'self-harm'
incidents among its personnel.

The newly formed group will objectively examine each self-harm case, identify common trends and risk factors,
and recommend preventive, welfare, administrative, and medical interventions.

The National Human Rights Commission (NHRC) has taken suo motu cognisance of the issue, seeking a detailed
report from the Union home secretary and CRPF DG.

Root causes for suicides often include perpetual troop deployment, separation from family, work-life balance
issues, and personal problems compounded by service rigours.

The Central Reserve Police Force has constituted a 10-member 'core group' comprising its senior officers to work
on preventing incidents of "self-harm" among its personnel, after the country's largest paramilitary force recorded
59 suicides in 2025 -- the highest in the last five years.

Officials told PTI that the group will be headed by the CRPF Director General and will meet once a month to
undertake a "detailed" review of such incidents.

Rising Concerns and NHRC Intervention

According to sources who quoted official data that was reported by PTI early this month, the about 3.25 lakh
personnel-strong CRPF recorded 59 suicides in 2025, the highest over the last five years, with staffers in the
constabulary comprising more than 80 per cent of those who ended their lives.

In more than 77 per cent of cases, these deaths took place when the personnel were on duty, 202 cases out of a
total of 262, while the rest occurred when they were on leave, the sources quoted data for the period between
2021-25.

The National Human Rights Commission on August 14 said it has taken suo motu cognisance of these reports and
issued a notice to the Union home secretary and CRPF DG calling for a "detailed report" on the matter within two

weeks.

Core Group's Mandate and Challenges
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Officials said the newly constituted core group will examine each self-harm case "objectively" and suggest
required preventive, welfare, administrative and medical measures that can be deployed to prevent such cases in
the future.

The group will also ensure timely intervention, accountability and bolster preventive measures so that such
incidents are not only reduced but completely stopped, they said.

Various dictionaries state that self-harm is as an act to deliberately harm oneself that may lead to fatal or non-
fatal injuries. Experts say treatment is available.

Officials said it has been decided that the group will identify "common trends" and "recurring risk factors"
observed during self-harm incidents and direct necessary "institutional interventions".

The reporting heads and supervisory officers will also present the analysis of incidents under their charge to the
group, they said.

Addressing Root Causes
A senior commanding officer said issues like perpetual troop deployment, separation from family and work-life
balance are some of the "root causes" that need to be confronted when seeking solutions against suicides.

CRPF officials have said earlier that the paramilitary has initiated several measures to ensure the troops' good
physical and mental health, and this process is ongoing.

It has been largely found that maximum suicide cases are linked to issues at home, which is coupled with the
rigours of service and hard duties, the officials said.

The CRPF is the country's lead internal security force. Officials state that at any given time about 95-97 per cent of
CRPF's operational strength is on duty tackling terrorists and insurgents or rendering law and order duties.

While 59 personnel ended their lives in 2025, the numbers were 46 in 2024, 57 in 2023, 43 in 2022 and 57 in 2021,
the officials said.
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Truck had additional CNG cylinders, says IGL after blast
Published - August 20, 2026 11:48 pm IST - New Delhi

The Hindu Bureau

A day after a CNG cylinder blast at a filling station near Tikri Kalan metro station killed three persons and injured
three others, Indraprastha Gas Limited (IGL), Delhi's natural gas distributor, said on Thursday (August 20) that
preliminary findings indicated that the truck involved was authorised to carry six CNG cylinders but appeared to
have carrying additional cylinders.

IGL said the relevant authorities were investigating whether the additional cylinders were authorised and the
precise cause of the blast. The blast occurred on Wednesday (August 19) afternoon while CNG was being refilled
in a commercial truck at the Aadhya Energies IGL CNG station. The three deceased — Manish, 25, Brahmjeet, 34,
and Sunny, 30 — were employees of the filling station.

IGL expressed “deep sadness” over the loss of lives. “IGL is following all protocols applicable in case of such
incidents. We are steadfast in our commitment to upholding the highest safety standards and ensuring strict
compliance with Standard Operating Procedures,” the company stated in its statement.

NHRC seeks separate probe
Meanwhile, a human rights activist has approached the National Human Rights Commission (NHRC) seeking an
independent examination of the circumstances surrounding the blast.

The complaint has sought an Action Taken Report from the authorities and raised questions over safety protocols,
CNG cylinder certification and testing, mandatory inspections, fire-safety compliance, emergency preparedness
and regulatory oversight.

It has also sought preservation of CCTV footage and other evidence, examination of inspection and licensing

records, and verification of cylinder testing and certification records. The complaint further seeks an inquiry into
whether there was any prima facie negligence or dereliction of duty by public authorities.

A case of negligence has been registered.

Published - August 20, 2026 11:48 pm IST
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NHRC Sends Notice to Punjab Govt Over Non-Observance of Independence Day Across Schools on August 15;
Teachers Claim Demand “Practically Impossible”

The NHRC bench observed that the alleged non-observance of activities such as flag hoisting and singing of
National anthem in schools close to the border raise serious concerns.

Author: Harsh Pandey
Published on: Aug 20, 2026, 21:00
Updated on: Aug 20, 2026, 21:00

THE NATIONAL HUMAN RIGHTS COMMISSION (NHRC) has issued a letter to the Education Ministry and Home
Ministry flagging the “non-observance” of Independence Day celebrations across Punjab government schools on
August 15, 2026. The NHRC bench headed by Priyank Kanoongo issued an order to the Punjab chief secretary to
conduct a statewide verification drive containing district-wise details, with evidence and explanation of schools
where the independence day was celebrated. It has also asked for details behind the schools that didn't observe
any celebration and explanation for it. The Punjab secretary has been given four weeks to submit its Action Taken
Report (ATR).

No I-Day Celebration in Schools Near Border: NHRC's Priyank Kanoongo

Priyank Kanoongo on his drive across Punjab’s Fazilka district, a region close to the India-Pakistan border, on
August 15, 2026, visited several state government schools from rural areas and shared his experience in a series
of posts on X. He claims that the Government Primary School (GPS) at Dona Nanka village in Fazilka was the only
one that celebrated Independence day. In a video posted on X, he said, “Rest all schools we visited were lying
locked.”

The NHRC took cognizance of the complaint and has sought a detailed report from the Punjab government. The
bench observed that the alleged non-observance of activities such as flag hoisting and singing of National
anthem in schools close to the border raise serious concerns.

The NHRC letter alleges that the Punjab government’s omission took away children’s educational, cultural, and
civic rights to celebrate the independence day. Now the commission has directed the state to give district-wise
and school-wise data of Independence Day observances. It specifically asks to provide the government schools
where the national flag was hoisted, the National Anthem was sung and students took part of the event. The
NHRC further asks about the number of schools where these activities were not conducted and the explanation
for the non-observances.

Kanoongo in his X post said, “This is governmental treason! In the villages adjacent to the Pakistan border in
Punjab, neither Independence Day has been celebrated in the schools nor has the tricolor been hoisted. This

anarchy by Arvind Kejriwal and Bhagwant Mann and the insult to Mother India will not be tolerated.”

Teachers Claim Celebrations Already Held, Call NHRC's Demand “Impossible”
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Teachers from Fazilka and Ferozepur District responded to the allegations claiming that the Independence Day
celebrations were already held the previous day and August 15 remains a national holiday for students. A teacher
from Fazilka, who heads a group of 11 schools, told The Indian Express, “Majority schools under my supervision
held I-Day functions on August 14. On August 15, teachers are on duty at tehsil or district-level programmes. Most
students too perform at such functions on August 15, so practically it is not possible to hold and attend two
functions. In all other schools, I-Day was observed just like we do every year. Also, August 15 is a national holiday,
so it is never mandatory for the students to attend events at school.”

Rajeev Chagti, head teacher of GPS Dona Nanka—the only school Kanoongo claims observed Independence day,
said they only organized the event on August 15 after receiving a notice from the NHRC member. He told Indian
Express, “It is not possible to hold functions in all schools as both teachers and children participate in district-level
celebrations.” Jadwinderjit Singh Grewal, additional deputy commissioner Fazilka, further told Indian Express, that
they had told Kanoongo the same when the NHRC member had appreciated the Dona Nanka school function.

Punjab Education Secretary and Chief Minister Bhagwant Mann have also responded to the controversy terming
Kanoongo's allegations ‘baseless.’ The Punjab CM reminded the public of the state’s contribution in the freedom
struggle hitting back at BJP. He said, “Punjabis have made countless sacrifices to enrich every colour in the
national Tricolour, and the BJP or Centre should not teach us about it. It is unfortunate that the BJP is repeatedly
indulging in cheap tantrums by questioning the nationalism and patriotism of the state and its people.”
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NHRC Special Monitor reviews rural development schemes in Assam'’s Kamrup

NHRC Special Monitor Uma Kant reviewed rural development schemes in Assam's Kamrup district and met local
panchayat representatives. He praised ongoing efforts while urging stronger plastic waste management and
better upkeep of Amrit Sarovar projects.

India TodayNE
Aug 20, 2026, Updated Aug 20, 2026, 8:13 PM IST

National Human Rights Commission (NHRC) Special Monitor Uma Kant on August 20 reviewed the progress of
various rural development schemes in Kamrup district of Assam.

During the review meeting, officials of the Panchayat and Rural Development Department presented an overview
of the district and briefed the visiting team on development activities being undertaken.

The team was also briefed on flagship initiatives being implemented under the Assam State Rural Livelihoods
Mission (ASRLM).

Appreciating the initiatives, Kant described the efforts as “attractive and promising” and called for sustained
measures to further strengthen them.

He stressed the need for continued efforts towards plastic waste management and effective implementation of
the plastic ban, emphasising that active participation from Gram Panchayats is crucial.

Kant also called for waste segregation at source, particularly the separation of dry and wet waste, and highlighted
the potential for recycling plastic waste.

The NHRC Special Monitor further suggested improvements in the implementation and maintenance of Amrit
Sarovar projects and urged officials to guide and sensitise local communities on their proper upkeep and
utilisation.

Kant, along with officials from the Panchayat and Rural Development Department, also visited the Boko
Development Block Office, where a joint meeting was held with representatives of Gram Panchayats and Anchalik
Panchayat under the Boko block.
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Why a rights body member's visit to Punjab schools has triggered an I-Day row

The National Human Rights Commission (NHRC) on Tuesday issued an order directing the Punjab chief secretary
to undertake a statewide verification exercise with district-wise details of schools where Independence Day
celebrations were held or not held.

Written by: Divya Goyal 4 min read Ludhiana Updated: Aug 21, 2026 12:02 AM IST

Teachers from Punjab'’s Fazilka and Ferozepur districts on Wednesday said it was not practically possible to hold
Independence Day functions in all the government schools on August 15 as educationists and students often
attend tehsil or district level functions while educational institutions remain closed on account of the day being a
national holiday.

The National Human Rights Commission (NHRC) on Tuesday issued an order directing the Punjab chief secretary
to undertake a statewide verification exercise with district-wise details of schools where the Independence Day
celebrations were held or not held, along with documentary evidence and explanations, and to submit an Action
Taken Report (ATR) within four weeks.

The notice has been issued by a single bench of the NHRC, headed by Priyank Kanoongo, who took cognizance of
a complaint by an NGO alleging “non-observance” of I-Day function in some state-run schools in Punjab, especially
in rural and border areas.

In a series of posts on X, Kanoongo said he had visited some schools in Punjab’s border district Fazilka on August
15 and participated in the I-Day at Government Primary School (GPS) at Dona Nanka, claiming that it was “the
“only village” where such a programme was held. “Rest all schools we visited were lying locked,” he claimed.

Speaking to the Indian Express, teachers, however, said that it was wrong to say that government schools did not
observe I-Day.

A teacher from Fazilka district, who heads a cluster of 11 schools, said: “Majority schools under my supervision
held I-Day function on August 14. On August 15, teachers are on duty at tehsil or district-level programmes. Most
students too perform at such functions on August 15, so practically it is not possible to hold and attend two
functions. In all other schools, I-Day was observed just like we do every year. Also, August 15 is a national holiday,
so it is never mandatory for the students to attend events at school.”

“The attendance of teachers and children who participate in I-Day functions, is always duly marked,” said another
teacher.

Rajeev Chagti, head teacher, GPS Dona Nanka said they organized the function after receiving Kanoongo's
schedule in advance. “It is not possible to hold functions in all schools as both teachers and children participate in
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district-level celebrations,” he said.

Jagwinderjit Singh Grewal, additional deputy commissioner, Fazilka, said: “The NHRC member had appreciated the
Dona Nanka school function in my presence. He had enquired from locals that why the function was not held in all
schools, and was told that it was practically impossible as teachers and children participate in district-level
function.”

While Punjab Education Secretary Sonali Giri termed Kanoongo's allegations as baseless, Chief Minister Bhagwant
Mann said Punjab does not need a certificate of patriotism. “Ninety per cent of those who sacrificed their lives in
the freedom struggle were from Punjab,” he said.

A native of Madhya Pradesh, Kanoongo is a two-time former chairperson of National Commission for Protection
of Child Rights (NCPCR).

According to his profile on the official NHRC website, Kanoongo was “inspired by Prime Minister Narendra Modi's
vision on digitization”, so he “digitized the existing monitoring mechanism in NCPCR and launched 8 portals for
monitoring of various child related Acts/Laws.”

Inspired by PM's “Pariksha Pe Charcha” initiative, Kanoongo organized 200 district-level “Parkisha-Parv” events on
issue of exam stress among children.

The profile further states that he was the “Youngest chairperson” of the NCPCR, heading it for two consecutive
terms from 2018 to 2021 and from 2021 to 2024. He has also authored a book — Pinjra- The Cage — that presents
an account of the lives of children in child care institutions.
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NHRC Spl Monitor reviews rural development schemes in Assam’s Kamrup

Guwabhati, Aug 20 (PTI) National Human Rights Commission (NHRC) Special Monitor Uma Kant on Thursday
reviewed the progress of rural development schemes in Kamrup district of Assam, according to an official release.
During the review meeting, officials of the Panchayat & Rural Development Department presented an overview of
Kamrup district and the work they carried [...]

PTI 20 August, 2026 07:48 pm IST

Guwahati, Aug 20 (PTI) National Human Rights Commission (NHRC) Special Monitor Uma Kant on Thursday
reviewed the progress of rural development schemes in Kamrup district of Assam, according to an official release.

During the review meeting, officials of the Panchayat & Rural Development Department presented an overview of
Kamrup district and the work they carried out.

The visiting team was also briefed on flagship initiatives being implemented under the Assam State Rural
Livelihoods Mission (ASRLM), the statement said.

Appreciating the initiatives, Kant described the efforts as “attractive and promising” and called for continued steps
to strengthen them further.

He stressed the need for sustained efforts on plastic waste management and effective implementation of the
plastic ban, saying active support from gram panchayats is crucial.

Kant also urged for segregation of waste at source, particularly separation of dry and wet waste, and highlighted
the scope for recycling of plastics.

The NHRC Special Monitor further suggested improvements in Amrit Sarovar projects and asked officials to guide
and sensitise local communities for their proper upkeep and utilisation.

Kant and a team from the Panchayat & Rural Development Department visited the Boko Development Block

Office, and a joint meeting was held with representatives of gram panchayats and anchalik panchayat under the
Boko block. PTITR TR RG
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